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NOTIFICATION -
The 4th August, 2023

~ No. LGL 11/2023/46— The following Act of the Assam Legislative Assembly
which was assented by-the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XXXIX OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. IX) ACT, 2023
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ACT

1 provide for the-authorisation and-appropriation of:moneys outof the Consolidated Fund of the Slats of Assam to mesl the.amounts spent on certdin
{services during the Financlal yéer, 201312 Trrexcess.of the:amount authofsed or granted for the seid seryices:

|Be 1t anacted by the:Assam Legisiafive Assembly in the Sevanty-fatrrifYear of the:Republic of India as follows:

{Short Title 1. This Actmay ba called the Assam Appropriation (No. 1X) Act, 2023,

lssue of R5915,14,08,863.00 2. From and ouf of the Consolidated Fund of the Stale of Assam fhe sums specified in.column (3) of the-Schedute
from and out of the amouning In the aggregata 1o the sur of Rupees. Nine Hundred Fiftean Crora Fourtesn Lakh Eight Thousand Eight
Consolidated Pund of the Slate  Hundrad Sixfy Three shall ba:deeméd fo have besn pald:and applisd lo meat the amounts spant, for defraying the
of Assam for the financlal year, vharges in respectof the-secvices speaifiad in column (2] of the Schedule durlng the finenctal year 201112 I excess of
2013-12, the amount authorised or granted for thase-services for the year, '

3. Thesums deemed io hava been pald and applied from and out-of the Consolidaled Fimd of the State of Assam shall|
Appropriation “be appropriated for the sewvicas and purposes expressed in thie Schedale in relation o the yeer ending on the Thiry
‘Firsl day of March, 2012,

- YHE SCHEDULE

{500 Sectlons 2andl 3)
m | m R
Grant No./ Senc ip . . . Sums: Not Exceedingl
Appropriation ervices and Purposes Vgtnd by tha Cha'_'g,__"q“f‘ the ) Total
: ’ Assembly | Consalidated Fund
. 85* : - RB; k Rs.
_ . .00f 95774084 25771084:00
12 |Distict Administration Reverue 0001 Zs7iesdOn) 2577108
Capilal , 0,00 0.00] 0.00
. Revenys 19026416.00 0.00 19626416.00
22 |OtherAdministrative Services — i :
i o Caplal 0.00] 000 0.0
] f ' 9
px} {Pensions and Other Relirement Benefits RW 712372825900 0‘00 717572825900
, Capital 0.00 0:00 0,00
1 L Revenue 52420600 ool 0 5m20800
a7 0 aral i : — s .
| ther Saneral Economic Senvices Ceplal - o00] 0% 200
& A Revenue 60743592600 .00 G07i35026.00
Gapial] . 0:08] 000 0.00
Revenue R Y L .00}
8 Capital O Flood Gontrol Frojects . e : i
| eptel Outlay on Pl s Gepla] 000 15649720.0] 1864972000
75 |Welfare of Plain Trbes & Backward Classes Revenus 0.00 0.00 o)
% lBodatand Temtorial Council) Capital| 1350565252.00 0.0 1350568252.00,
Total ' Revenue 7756419807.00} 257108400 " 778215080100
. Capital| 1350568252.00f 18840720.00] 1369217872.00]
Grand Total [ odoeesa05800] a442080400] 915140886300
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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